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Dated:08/02/2017-I~
Statement showing pendency , institution and

disposal of appeals and stay" applications with
year wise. break-up of appeals pending as on
01/02/2017 is circulated for information.I

!

It IS worth mentioning that the appeal
pendency of 90592 on 01/01/2017 has come
down to 89182 as on 01/02/2017.

\
bv\\?r

\LV
(Sunil umar)

Technical Officer.

Copy to:-

1.SPS to Hon'ble President, CESTAT for information please
2.AII Hon'ble Members, CESTAT including Regional Benchs for
information please.
3.P.S. to COR, CESTAT, New Delhi.
4.The Commissioner (Review),CBEC, North Block, New Delhi.
5.The Under SecretarY,(AO-IC),Ministry of Finance, Department of
Revenue, North Block, New Delhi.
6.PS to RegistrarlDRs/AII A.Rs including Regional Benches.

~omputer Section for uploading on website.
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66
Disposal and Institution for the month of January 2017

DELHI 11278 232 1429 10137
MUMBAI 15759 179 427 15569
KOLKATA 9222 140 108 9254
CHENNAI 12140 227 185 12099
BANGALORE 10113 120 218 10262
AHMEDABAD 12736 253 376 12629
ALLAHABAD 5357 58 116 5280
CHANDIGARH 7678 77 191 7619·
HYDERABAD 6309 145 121 6333
TOTAL 90592 1431 3171 89182

Opening Balance Fresh Institution Disposal Pendency



I
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STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.02.2017.

,I

YEARS DELHI MUMBA KOLKA CHENNJ BANG. AHMEDE ALLB[ CHD HYD

1988

1989

1991

1993

1995

1996

1997

1998

1999

2000 1

2001 1

2002 1

2003 1 6 1

2004 4 25 12 4 3 5

2005 26 103 8 14 5 6 6

2006 46 682 349 91 50 16 3

2007 291 658 259 249 25 105 157 87

2008 66 885 494 313 385 159 108 344 228

2009 313 954 881 665 754 591 246 435 505

2010 1025 1180 692 922 728 1072 478 918 450

2011 1080 1051 1079 812 946 997 554 728 515

2012 983 1507 991 842 1102 1061 711 570 839

2013 1546 1946 955 1668 1455 2093 460 998 801

2014 1605 1779 1086 1862 1273 2430 630 1661 984

2015 1310 2131 1016 1948 1390 1875 729 898 700
2016 1610 2617 1920 2101 1745 2057 1142 808 1065
2017 232 179 140 227 118 253 58 77 145

TOTAL 10137 15569 9254 12099 10262 12629 5280 7619 6333



TRANSFER TO
OTHER BENCHES DISPOSAL CLOSING BALANCE

EXCISE CUSTOMS S.TAX AD TOTAL STAY EXCISE CUSTOMS S.TAX gold AD TOTAL STAY EXCISE CUSTOMS S.TAX Gold AD TOTAL STAY

65 16 92 3 176 5 335 937 149 0 8 1429 11 3705 2142 4290 0 0 10137 173

0 0 0 0 0 0 256 86 85 0 0 427 3 7495 5444 2630 0 0 15569 7

0 0 0 0 0 0 54 32 22 0 0 108 2 4227 2046 2981 0 0 9254 88

85 1 1 0 87 0 76 66 43 0 0 185 2 3785 3193 5119 2 0 12099 84

13 12 2 0 27 0 118 9 91 0 0 218 0 3011 1967 5284 0 0 10262 60

0 0 0 0 0 0 245 106 25 0 0 376 20 6357 2702 3570 0 0 12629 23

15 0 4 0 19 0 88 13 15 0 0 116 1 2947 564 1769 0 0 5280 33

3 0 1 0 4 0 163 2 26 0 0 191 0 5373 672 1574 0 0 7619 0

0 0 0 0 0 0 75 8 38 0 0 121 0 1976 1140 3217 0 0 6333 0

181 29 100 3 313 5 1410 1259 494 0 8 3171 39 38876 19870 30434 2 0 89182 468

(Sunil K~orf\\--r
Technical rff· \ \P Icer.'
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MONTHL Y STATEMENT FOR THE MONTH OF January 2017 AS ON 01.02.2017
<,

RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHE:
EXCISE CUSTOMS S.TAX GOLD AD TOTAL STAY EXCISE CUSTOMS STAX Gold AD TOTAL STAY EXCISE CUSTO S.TAX Gold AD TOTAL STAY EXCISE CUSTO S.TAX AD TOTA S'

DELHI 3873 3020 4374 0 11 11278 138 89 61 82 0 0 232 50 13 1 3 0 0 17 1 130 13 ,72 0 215

MUMBAI 7627 5498 2634 0 0 15759 4 77 23 79 0 0 179 6 47 9 2 0 0 58 0 0 0 0 6 0

KOLKATA 4208 2050 2964 0 0 9222 86 73 28 39 0 0 140 4 0 0 0 0 0 0 0 0 0 0 0 0

CHENNAI 3897 3197 5044 2 0 12140 84 46 63 118 0 0 227 0 3 0 1 0 0 4 0 0 0 0 0 0

BANGALOR 3026 1847 5240 0 0 10113 60 11 35 74 0 0 120 0 105 106 63 0 0 274 0 0 0 0 0 0

AHMEDABA 6488 2710 3538 0 0 12736 32 103 97 53 0 0 253 11 11 1 4 0 0 16 0 0 0 0 O. 0

ALLAHABAD 3036 563 1758 0 0 5357 32 14 14 30 0 0 58 2 0 0 0 0 0 0 0 0 0 0 0 0

CHANDIGAR 5466 65.1 1561 0 0 7678 0 54 11 12 0 0 77 0 4 0 1 0 0 5 0 15 12 27 0 .54

HYDERABA[ 2024 1140 3145 0 0 6309 0 27 8 110 0 0 145 0 0 0 0 0 0 0 0 0 0 0 0 0

TOTAL 39645 20676 30258 2 11 90592 436 494 340 597 0 0 1431 73 183 117 74 0 0 374 1 145 25 99 0 269

TOTAL

Note:

1 Sanctioned strength of the Members is 33 and working strength is 20 as on 01.02.2017
2 Figures may be considered as tentative and subject to further verification.
3 Members on leave during the month of January 2017 for 58
1 Hon'ble Mr. Justice (Dr.) Satish Chandra, President
2 Mrs. Archana Wadhwa, Member (Judicial)
3 Sh. M.V. Ravindran, Member (Judicial)
4 Sh. D.N. Panda, Member (Judicial)
5 Sh. Ashok Jindal, Member(Judicial))
6 Dr. D. M. Mishra, Member (Judicial)
7 Sh. Anil Choudhary, Member(Judicial)
8 Sh. S. K. Mohanty, Member (Judicial)
9 Sh. Ramesh Nair, Member (Judicial)

10 Ms. Sulekha Beevi C.S., Member(Judicial)
11 Shri S.S.Garg, Member (Judicial)
12 Sh. P. K. Choudhary, Member (Judicial)
13 Sh. Ashok Kumar Arya, Member (Technical
14 Sh. B. Ravichandran, Member (Technical)
15 Sh. Raju,Member(Technical)

no.ofdaysasunde~
2

27
4

2
1

NIL

5
NIL
NIL

1
NIL

4

9
NIL

NIL

16 Sh. C.L Mathews,Member(Technical)

17 Sh. V. Padmanabhan, Member(Technical)

18 Sh. M.M. Damodhar, Member(Technical)

19 Sh. Anil G. Shakkarwar,Member(Technical)

20 Sh. Devender Singh, Member(Technical)

3
NIL
NIL

NIL
NIL


